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CENTR AL ADMINISTRAT IVE TR IBUNAL
PRINC IPAL BENCH
NEW DEIHI

D.A. ND. 636/

New Delhi this the 25th day of March, 19%

CCRAM :
THE HON'BLE MR. JUSTICE V. S. MALIMATH, CHAIRNMAN
THE HON'BLE M. S. R, ADIGE, MEMBER (A)

Dr. {Mrs.) Renu khanna Chopra,

Senior Scientist,

Water Technology Centre, :

Indian Agricultural Research

Institute {(IRI),

Pusa Complex,

New Delhi- as 1100120 so0e Applicaﬂt

By advocate Shri Maninder Singh
Versus

l. Union of India through
Secretary, Deptt. of
Agriculture & Research
Education and Director General
of IdianCouncil of Argicultural
Research (E M), Krishi Bhawan,
New Delhi - 110001.

2, Indian Agricultural Research
Institute {(IARI)
through its Director,
Pusga Comp lex,
New Delhi - 110012,

3. Agr icultur gl Scientists Recruitment
Board through its Chairman,
A&, Krishi Arusandhan Bhawan,
Pusa, New Delhi -~ 1100]12.

4, Dr. Ke C. Bansal,
Scientist {(Selection Grade),
Division of Plant Physiology,
Indian agricultural Research
Institute {IARI), Pusa Campus,
New Delhi = 110012, ceo Respondents

O R D E R {(®Ral)
Hon'ble M. Justice V. S. Malimath -

Liiberty to withdraw this application is

granted. This O.A 1is dismissed as Awi.thdrawn

\/without prejudice to the right of the petitionsr



to challenge the appointment, if she has a grievame
to méke after the gppointment is made. |

|
(hote’L

( S. R. addge ) : (V. 5. Malimath )
Member {A) Chairman

/as/



